
FOIIM A
PUBLIC ANNOUNCEMENT

(Under Regulatio'n 6 of the Insolvencl' ancl Ba,nlvuptcy Board of India (In,solvency Resolution
Process for Corporate pe,rsons) Regulations, 201 6)

FOR THE ATTENTION OF THE CREDITORS OF ASTM SKILLS PRIVATE LIMITED

RELEV,ANT PARTIICUI,ARS

me ot co4rorate debtor ASTM SKILLS PRIVATE LIMITM

ROC Mumbai

)orporate Iderrtity No. / Limited Liabrx*ty
dentification lr,lo. of corporate debtor

u7 4920MH2008PTC I 8073 8

Auuress, or rne reglstered ottrce and
pnncipal office (if any) of corporate
debtor

45, Chimbai Road, Behind St. Andrews;
Church, off Hill Roacl, Bandra (West),
Mumbai MH 40005011',1

rnsolvency commencement
respect of coqcorate debtor

99py of which was uploaded on the porral r)

Horr'ble NCLT on 1510212023)

(The CIRP has commenced on 0910212023.

resolution procgsS
08108t2023
(Being 180 days from09/02t2023)

Name and registration number of the
insolvency professional acting as interim
resolution protbssional

Mr. Prashant Jain
Registration No.
IBBUIPA-001/Ip-p01 36 8t2018_2019 I t2l3t

Resolution Professional, as registered
with the Board

Address and e-mail of the Interim
2,3,98,110, Sector 11, Koparkharine, Thane,
Navi Mumbai- 400709
Email id:

Add: A501, Shanti Heights, plot No

Address and e-ffi
corespondenc,: with the interim
resol ution profbssional

SSARVI Resolution Services LLp
Add: 8-610, BSEL Techpark,, Sector 30 t\,
Opp. Vashi Railway Station, Navi Mumbrai
- 400703
Website: www. ssarvi.com/

Ilmqil : astm.cirp(@gmai l. com
on ol claims 01103t2023

Classes of creditors, if any, under clause
(b) of sub-section (6,{) of section 21,
ascertained by the interim resolution

02t04t2008

09t02t2023



professional

13. Names of' In
identified to
Representative
(Three names fo

;t-ttvency Hrolessionals
act as Authorised

lf creditors in a clasr;
each class)

NA

14. (a)

(b)
Relevan
Details
represen

Forms and
of authorized

atives are available at

https://www.i

NA

rbi. gov. inlhome/downloadi

tice is hereby given tl
commencement of a
yIITED on 09/02/20
)2/2023 w.as uploader

creditors of ASTM I

t proof on <lr be.lore

nst entry No. 10.

f inancial creditors shi
submit the claims wi

rission of false or mi

16t02/2023
Mumbai

rt the Hon'ble National Company Law Tri
)orporate Insolvency Resoluiion process o
3 (The CIRp has cornmenced on 09102
on the pcrrral of Hon'blle NCLT on l5l02l2

KILLS PRIVATE LI]UITED are herebv
tl10312023 to the interim resolution proit

I submit their claims with proof by electror
t proof in person, by post or by electronic r

leading proofs of clairn shall attract pen:

Registration No.: IBBI/IpA

in the

rnal, N,lumbai Bench has ordered
the AtiTM SKILLS PRIVATE
023. 'fhe copy of Order dated
23)

rlled upon to submit thejrr claims
;ional at the address mentioned

) means only. All other creditors
3ans, 

A
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I /rP-PO I 368 t20 t8_20 1 
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